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SHRI BHUPESH GUPTA: | have just
read out the three reports

(Interruptions)

THE DEPUTY CHAIRMAN: Now, you
cannot read them.

SHRI BHUPESH GUPTA: Let him have
a look at it.

THE DEPUTY CHAIRMAN: Not now.
You may ?end it to him. Mr Rajnarain.
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THE DEPUTY CHAIRMAN: Mr.

Rajnarain, I have *jid you in my

Chamber that you have been give', seven
tn ten minutes.
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THE DEPUTY CHAIRMAN: 1 5 UT;T7
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minutes. I told you that you will have 7 to
10 minutes. Please wind up.

You cannot take 15
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SHRI A. P. CHATTERJEF (Wept
Bengal): Why not play it here and now? Let
us hear it.

THE DEPUTY CHAIRMAN: Please take
your seat.

SHRI BHUPESH GUPTA: It is an
important thing. Wo would like to know it.
Has he got the tape record?

SHRI LOKANATH MISRA (Orissa): But
a Committee of Ibis House should go into the
entire mn? or it should be left to the C.B.J. Ic
15 a serious allegation.
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THE DEPUTY CHAIRMAN: Lei him
finish his speech.
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THE DEPUTY CHAIRMAN: Your time
is up. You must wind up. I have given you

fifteen nvinutej).
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BOAT A1 0 Z0F | FASI ATT 56
famz § @ifso
SHRI ARJUN ARORA (Uttar Pradesh): He

is making such serious allegations. He
should be given time (Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Rajnarain has asked for fifteen minutes. He
was allowed only ;;even minutes. If he has
mentio ned something other than what he
wanted to. it is not the fault of the Chair. He
should have used ali the fifteen minutes
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TRADE AND COMPANY AFFAIRS

(Department of Industrial ~ Develop ment)

New Delhi, 1st March, 1969

SuBJECT:—Licensing of additional capacity
for the manufacture of
scooters:

The following four schemes for the
manufacture of scooters were



